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to the extent that it does not take into account the 
repaym ent of debt by the States. It is an improvement 
of an earlier situation that is contained in the Budget 
which we want to underline.

Earlier, Sir, for quite some time, the size of the 
Central Plan and the State Plan was about fifty and fifty. 
This has been tilted in favour of the Centre. Once agams. 
today, the Central Plan funds are a little more. The plan 
support for the State Plans has been increasing. One 
has grown. One is budgeted to grow at the rate ot 
eleven per cent and the other, at the rate of thirteen per 
cent.

Sir. I have mentioned about public sector enterprise 
which really deserve much more than that.

I am coming back to another point. I have referred 
to the provisions for the banking. On the banking sector, 
there is a reference to the transparency in the common 
a p p ro a ch . In the  com m on app ro a ch  it has been 
m en tioned  that many secrecy p rov is ions  would be 
looked into. We were insisting that the secrecy clauses 
in the Banking Act should be given a go-by. We want 
to know in the House itself, who the defaulters are. 
which kind of comprom ises are being arrived at with 
them  by the bank a u th o r it ie s  and we a lso  w ant 
additionally that those defaulters, as a group, should be 
prohibited from getting any loans or advances from the 
banking sector The Finance M inister has not obliged 
us. He has come to the corporation He has duly noticed 
that if the c o rp o ra tio n s  do not pay back to th e ir 
depositors, they will be debarred from raising further 
funds Why does he not extend this to the banking 
sector? Will this proposed elim ination of the secrecy 
clauses not add to transparency in our approach to 
problems of the economy?

Sir, I am about to conclude. There is a proposal and 
I have a lready ind ica ted  that I cons ider it to be a 
dangerous proposal We are talking about disinvestment. 
Already it is seen that, and that characterizes us. one 
after another unit starting as a joint sector is handling 
over not only 61 per cent to the foreign investor but the 
foreign investor has decided that this unit would be 
subsidiary to his unit The tactic is very simple The 
m ulti-nationals, the real representatives of im peria list 
exploitation, have huge funds with them They come 
with a very simple proposal that they want to errlarge 
the size of the unit and that they want to have much 
more investment in the unit than what is today. Therefore, 
a huge amount of capital must be infused. If the domestic 
partner, who is a small fry compared to them, cannot 
provide his share, it is taken over. One after another, 
enterprises about which we are talking pride in the past 
are being handed over or being gobbled up by these 
foreign investors.

It is this threat to our sovereignty and it is that 
which has led to that concluding reference. We are 
being chained to foreign capita l because we are fa iling 
to m obilise our own resources. Already share markets 
are there and they are ceased to be ours. In the share

markets the prices go up and down not because of 
Indian investors but because of the FI Is . Already certain 
areas have been handed over to this foreign sector and 
I urge the hon. Finance M inister to dare to turn his back 
on these policies which have been pursued in the course 
of the last five years.

Therefore. I am concluding with this.

MR. CHAIRMAN Your five minutes are over.

SHRI NIRMAL KANTI CHATTERJEE : It is very near.
I want to sum up in this m anner that desp ite  the 
expectations generated by the common approach that 
a new set of ru lers with a new beg inn ing , w ith a 
beginning of a new model will be reflected in the Budget, 
that has not happened. However, as I subm itted, a 
beginning of the beginning has been made. Certain 
a llocations and certain priorities provided in the Budget 
are indicative of what may have happened. Had we 
succeeded in hitting the rich, had we succeeded in not 
lowering the custom s duties, had we succeeded in 
m obilis ing much more that what we tried, we could 
have really taken a new path, a new model for the 
economy.

DR. DEBI PROSAD PAL (Calcutta North-W est) : Mr. 
Chairman. Sir. I rise to support this present Budget with 
certain reservations. It is true, as the Finance M inister 
has in his opening speech observed that he has certain 
comm itments - commitments to the Common Minimum 
Programme of the 13 Parties which have not jo ined 
together in forming this present Government. But when 
I look at the Common Minimum Programme. I find a 
complete acceptance of the economic reforms which 
the earlier Congress Government had introduced since 
July, 1991 It may be that some political Parties, one of 
which Mr. Chatterjee represents, in the last five years 
have been haunted by certain inhibitions. Dr. Joshi dubs 
this Budget as a cheap acceptance of the Congress 
policies which had been introduced since July 1991. 
There is nothing wrong in accepting a policy which has 
yielded significantly good results in the economy for the 
last five years When the F inance'M m ister says that he 
has certa in comm itments to the Common Econom ic 
Programme, I can appreciate his anxiety because it is 
a Government where 13 political Parties have jo ined 
toge ther with d iffe ren t p o litica l s logans, one Party 
deferring from another and then this Common M inimum 
Programme has been sorted' out. It is gratifying to note 
that it has accepted the policy of liberalisation which 
was introduced by the earlier Congress Governm ent 
when the economic crisis was loomed largest before 
the coun try  in June 1991. The C om m on M in im um  
Economic programme had accepted the policy of tax 
reform s which had been in troduced  by the e a rlie r 
Government since July 1991.

There thrust on the social sector services is nothing 
new During the earlier Governm ent when the cris is 
was tided over in the years of 1993-94, 1994-95 and 
1995 -96 , the  e m p h a s is  w as m ade on th e  ru ra l 
development and also on the poverty alleviation. The
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4 0 ,0 0 0  to R s .6 0 ,0 0 0  and th a t too  the  s a la r ie d  
employees. That is why, we have given you the same 
result through a different route. That is what my Budget 
speech say. Anyone today who ea rns a sa la ry  of 
Rs.5,000 a month or Rs.60,000 a year, does not pay 
any tax. You cannot say that that is a wrong statement 
It is an absolutely correct statement. On the specified 
HUF, I think, it is irrational - think, you should have 
corrected it when you were in the Finance M inistry - 
because if there is an un-married daughter working in 
a bank or an un-married daughter who is working in a 
company and earning an income, that HUF should be 
saddled with a larger tax rate It is gender unequal. It 
was unfair to the woman who wants to get employed 
It will only force the parents to marry of their daughters 
at an early age

DR. DEBI PROSAD PAL : Well. I do not share the 
view that the Finance Minister has pointed out. I can 
say. even earlier, the standard deduction was Rs 12,000 
They have increased it only by Rs.3.000 Compared to 
the present inflationary trend. I do not think that is a 
substantia l reduction.

Regarding the insurance, all that has been provided 
for the the present Budget is that if you pay Rs.250 per 
month for 30 years, then after 30 years you will get a 
pension of Rs 3.000. I have asked many persons not 
of the rank of the eminent status of the Finance M inister 
while he was in the legal profession, but the common 
and and everybody is saying, why should we pay that 
amount for 30 years and then hope that the Government 
will give response to th is9 There are only paper reliefs 
How much will we get9 Well, time alone will show, how 
much will be the effective m easures9 Therefore, that 
relief is more illusive

With regard to the industrial growth, what is required 
is the revival of primary capital market The capital market 
has been slashed down. If there is not primary capital 
market, then there is no scope for m obilising funds for 
industrial growth and for savings. No attempt has been 
made at least in the Budget speech as to how the 
Finance M inister is going to tackle the problem of revival 
of the capital market

We had certain guidelines when the C ontroller of 
Capital Issue was adm inistering for issuing the shares 
had a prem ium Today, in the absence of any guidelines 
by SEBI, the companies are free to increase, to float 
their shares at any prem ium that they like, with the 
result that the capita l market has been com plete ly 
slashed down.

I would request the Finance M inister to have its 
expert op in ion  and make a ttem pts, because if you 
ca n n o t re v iv e  the  c a p ita l m a rke t then  w h a te ve r 
inducem ent you can give, for in te rva l savings, the 
corporate saving will not revive. An industry cannot 
grow only by borrowing from the banks unless they can 
raise capita l from the market. Now, th is is a matter 
where, at least, the F inance M in ister is his Budget

Speech should have made certain clarifications as to 
what is going to be done - to revive the capital market.

In the case Social Service Sector, Poverty Alleviation 
Schemes, it is undoubtedly a continuation of the policy 
of the e a r lie r  G ove rn m e n t - the va rio u s  pove rty  
alleviation schemes which had been introduced by the 
earlier Government. Excepting reference to the Mid Day 
Meal Schem e, there  is no re ference , w he ther the 
Government is continuing with those policies or those 
measures or not I shall be glad if the Finance M inister 
assures that those polic ies which had a lready been 
introduced by the earlier Government, are to continue. 
For example, the Social Assurance Scheme, the earlier 
Congress Government had introduced. In that scheme, 
in every village of 3.000 segments and 15 villages, 
seasonal employment would be given to two persons in 
every fam ily in the rural areas, for 100 days because 
the employment in the rural sector is not all the year 
sound. W hether this scheme is still being purposed or 
not, the Finance M inister will enlighten us.

For exam p le , we have got S oc ia l A ssu ra n ce  
Scheme, where apart from any policy of insurance, if 
any earning member in a rural area below the poverty 
line dies because of accedent, Rs. 10,000 will be given 
by way of compensation. If there is a natural death of 
the earning member, Rs. 5,000 will be paid. I shall be 
happy if the Finance Minister assures that this policy is 
to be continued.

We had introduced a scheme by which expectant 
mothers, three months before and three months after 
their delivery, will be given a sum of Rs. 300 per month. 
Is that scheme continuing or not7

Why I am saying so9 If all those schemes would 
have been con tinued , then there  was no need to 
m ention  the Mid Day Meal Schem e only. We had 
introduced, for example, a scheme under which, in every 
village, people above the age of 65 were entitled to 
h^ve pension, although, it is not a very heavy amount 
for all the families. And in that way, more than 40 lakhs 
people would be benefited.

We had introduced the Indira Awas Yojna’ for which 
seven lakhs houses had been constructed  and the 
scheme was. in the earlier years, for 10 lakh houses. 
Whether this scheme is continuing or not, we shall be 
happy to have the assurance from the Finance Minister.

Now, about the Poverty A lleviation Scheme. The 
earlier Government had introduced this scheme. In the 
Planning C om m ission’s budget more than 150 per cent 
has been  e a rm a rk e d  fo r th e  ru ra l s ch e m e s  of 
deve lopm ent and also Poverty A llev ia tion . We had 
earm arked 80 per cent on the prim ary educa tion , 
sanitation and health; more than 100 per cent for the 
housing schemes. W hether the Finance M inister also is 
continuing with that policy.

He has given some additional amount for the rural 
developm ent.
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I think, he will consider all these things in his reply. 
That is our appeal from the whole of Kerala. You are 
discrim inating this State. But we have a hope in you. If 
the tariff on edible oils is reduced, the State of Kerala 
will be hit Thirty lakh peasants are producing coconuts  
and coconut oil in Kerala. After rubber, coconut oil is 
our main agricultural production if edible oil is imported 
at reduced tariff, 30 lakh coconut cu ltivators w ill be hit.
So. that is not a minor thing but it is my m ajor com plaint. 
When we think of import, import policy and import tariff, 
we have to consider our self-re liance, our peasantry 
and our emerging industria lisation.

Now, Electronic things are flooding the market and 
our electronic industry is being closed. Uptron is closed  
and Keltron is on he verge of collapse. So. when we 
sa y  s e lf- re lia n c e , w hen  ou r e d u c a te d  y o u th  is 
unem ployed, should we not try to develop our own 
industry, should we not try to encourage our peasantry  
to p ro d u ce  w hat is n e ce ssa ry  fo r us. in s te a d  of 
encourag ing the m ultina tiona l corpora tion  as to sell 
their goods in this vast market? They are out for it. They 
are try ing  to exploit our market. They are out to plunder 
us as before So. this neo-colonial onslaught by way of 
W orld Bank IMF, WTO and others is adopted to plunder 
and exploit this country That should be taken care of. 
So liberalisation, g lobalisation and integration of the 
w o rld  e co n o m y  are  a ll a tt ra c t iv e  s lo g a n s  and  
phraseology but there lies the danger. Th ink of our 
na tiona l in te res t That is w here  we d iffe r from  Dr 
M anm ohan Singh. That is where we cham pioned this 
CMP. The main thrust in the CMP is libera lisation with 
social justice and self-reliance. Social justice and self- 
re liance are two th ings to which we should put our 
head, our resou rces  and our th o u g h ts  to bu ild  a 
resources and our thoughts to build a new India. That 
is a vital sector of our economy.

SHRI SAT MAHAJAN (Kangra) : You do not like 
l ib e ra l is a t io n ;  you do no t lik e  g lo b a lis a t io n  or 
privatisation. What do you like then?

SHRI V.V RAGHAVAN : We like libera lisation, we 
like globalisation and privatisation. But the prime thing 
is our own interest. We should look at our own interest, 
safeguard that in terest and then go to priva tisa tion , 
libera lisation and globalisation. That is our policy. Self- 
re liance is a word which I derived from Mahatma Gandhi 
and Pandit Nehru.

DR. T. SUBBARAMI REDDY (V isakapatnam) What 
is private interest?

SHRI V.V. FtAGHAVAN . I did not say that No, Mr. 
Reddy, I did not say private interest. I have no private 
in terest at a ll...(Interruptions)

MR. CHAIRMAN : W hat is negative in se lf-re liance?  
Please te ll me. Mr. Reghavan, you go on w ith your 
sp e e th  He has made his point very clear.

SHRI M.P. VEERENDRA KUMAR (Calicut) : Self- 
reliance, privatisation and everything, w ithin the national 
fram ework, is som ething comm endable. If p rivatisation

is of C linton type, I do not know why we should support 
it... .(Interruptions)

S H R I V.V. R AG H AVAN  : M adam , re s o u rc e
m obilisation is the most vital area which we have to 
ponder over.

How are we going to get it? You could have resource  
m obilisation when you are able to get hold of the big 
business houses and the rich people I think, the Budget 
has rem ained silent on this aspect. Tax evasion is a 
crim inal offence and this procedure has been adopted  
by the big business houses for years together. The 
generation of b lackm oney is the main source of tax 
evasion. W hat are you going to do to get hold of them? 
U nless you get hold of the persons evading tax. you 
cannot have suffic ient resources to fulfil these budgetary 
provis ions Adopting austerity measures is all right but 
you would get very small amount by adopting austerity 
m easures But if you could get hold of the persons  
evad ing  taxes, then you cou ld  have enorm ous and 
ample funds and ample resources as well. When are 
y o u  going to do that? All these Harshad Mehtas and 
Sukh Rams are thriv ing with blackmoney. You have put 
forward a very m inimum proposal for those companies 
who evade tax that is the Minimum A lternate Tax or the 
MAT. We the M em bers in the D e p a r t m e t a l l y - r e l a t e d  
s ta n d in g  c o m m itte e  on C o m m e rce  w e re  fe d  up 
with representations from various organisations about 

this.
SHRI P C HIDAM BARAM  W hat was your finai 

recom m endation?
SHRI v.V. R AG H AVAN  We sa id  th a t the

Governm ent may consider it Dr Manmohan Singh said 
that we would be fair. Dr Manmohan Singh said that 
we, the Members would jurge the Government to examine 
th is and the recom m endations ol the Committee are not 
b ind ing  on the G overnm ent Anybody can exam ine  
anything and you are a wise man.

SHRI P C H ID A M B A R A M  I w ou ld  have been
considerab ly happy if you had categorica lly reac ted  it 
Now, you say that I should examine it then I should 
examine it now.

SHRI V V. RAGHAVAN : Please exam ine and reject 
that is what we want. Myself. Shri Vyalar Ravi. Shri 
M ullapa lly  Ram chandran and others from the United 
Front and the Congress unanim ously told Dr M a n m o h a n  
Singh that we may not urge the Governm ent to examine 
it, the Governm ent may examine it. You are a wise man 
you can examine it and reject it outright. That is my 
request The MAT should be there Some thousand an 
odd com panies wbuld be covered under it. Under some 
p re te x t of som e re - in v e s tm e n t so m e w h e re , there  
com panies are evading tax So, th is MAT should ( 
there and from this the Governm ent could m obilise s o m e  

resources.
Mr. Finance Minister, could we not make an attem i1 

to do som eth ing  to tap th is b lackm oney? W e must 
ponder over it. There is v irtua lly  a rival Governmen
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running on blackmoney. Many social evils have cropped 
up and the very social fabric of the country has been 
th rea tened  by it. It is the resu lt of th is  enorm ous 
blackmoney. The persons with blackmoney are thriving 
like anything. So, when we talk of resource mobilisation, 
we must turn to those sources where are enormous 
money and resources. If you are for social justice then 
resource m obilisation should be there.

You have g ive n  so m any e x e m p tio n s  and 
encouragements as well in the name of capital growth 
and capital investment. But by taking advantage of these 
things they are evading tax and the blackmoney thus 
generated is playing havoc in our society and in our 
day to day life

So far as allocation of fund to various M inistries 
and D e p a rtm e n ts  is c o n ce rn e d , I am m g e n e ra l 
agreement with my learned friend, the former Speaker 
of Lok Sabha, Shri Patil. He has put it very elaborately 
and very convincingly. I differ with him on one thing, 
that is the allocation of fund for the Defence Services. 
The Finance M inister has correctly said that money will 
not be a problem for the Defence Services. Shri Patil 
wanted more money to be allocated to them. I do not 
know why' Defence preparedness done not only mean 
Budgetary allocation but involve in itiatives in various 
other sectors That is where we lack. I think, our stress 
should be to protect our great nation and our borders 
in the modern world, the modern Defence preparedness 
means something else which cannot be achieved by 
merely money. So. the Finance M inister is quite right in 
saying that the money will not be a problem. The Defence 
preparedness means taken some bold in itia tives in 
several sectors. I need not elaborate them here.

I will now come to disinvestm ent. I do not know 
what will be the terms of reference for the commission 
for D isinvestm ent I have a feeling that a number of 
factories, especially in the State of Kerala, are being 
closed. We have very little industrial developm ent in 
Kerala. Most of the factories are closed down or termed 
as sick and referred to BIFR. Are we going to dismvest 
all th e s e  c o m p a n ie s 9 T h e re  a re  p u b lic  ow ned  
companies also In my opinion, an attempt should be 
made to revive them. The infrastructure is already there 
Building is there Ample space is there. Almost all of 
them have up-to-date machinery. So, we must try to 
revive these factories and not retrench the workers 

I That should be our prime goal. We should not rush to 
| disinvest them.

Finally, I would talk about the price line. To help the 
common people, we should th ink twice. I do not dispute 
about the price hike in petroleum  or diesel. It may be 
necessary. But when we take one action the reaction is 
manyfold. Excuse me as I see things from the angle of 
my State. We are now very much burdened. We have 
to get everyth ing from  d istan t places. W hatever we 
Produce we export it and earn foreign exchange.

We have to get th ings from Orissa, Andhra Pradesh 
and other States. The prices have shot up because the

transportation cost have risen. All these problems are 
not taken into consideration by the people in power at 
Delhi.

In regard to the PDS, it should be borne in mind 
that Kerala is in a peculiar situation. From the days of 
the British, from the days of Maharaja, we have a very 
rich pub lic  d is tribu tion  system  covering  all people. 
Suddenly, the system is being changed. The special 
situation we are facing in Kerala should be taken into 
co n s id e ra tio n . Kerala is the only S tate w hich has 
implem ented statutory rationing throughout the State. 
That should be allowed to continue. Kindly examine 
reduction of tax on import items like rubber caprolactam 
and edible oil. and if possible newsprint. Our newsprint 
p roduction com panies are in a very bad shape. So 
many special situations are faced by us. I must repeat 
that nowadays, we the people of Kerala feel that we are 
the most unfortunate people because we happened to 
be on the southernm ost part of this great land. At least 
the Finance M inister should consider...

SHRI P. C HIDAM BARAM  : I am also from  the 
s o u th e rn m o s t p a rt of In d ia . In te rm s of hum an 
developm ent Kerala ranks very high. In terms of literacy, 
in terms of the PDS. and in terms of other indices of 
human developm ent, Kerala ranks very high. I am proud 
of Kerala. My learned friend also should be proud of 
Kerala.

SHRI SONTOSH MOHAN DEV (Silchar) : Kerala is 
very progressive State. That does not mean that you 
will give them the minimum amount of money They are 
bringing the maximum for you from Dubai and other 
places. Do not give to West Bengal, but give to Kerala. 
They are a better State.

SHRI NIRMAL KANTl CHATTERJEE : They can give 
to Assam also, but that in not the point.

I think the Finance Minister is aware that all that he 
said started becom ing a picture of the past The Kerala 
G overnm ent had sem inars ind ica ting  how they are 
arriving at the bottlenecks. In fact, the present tendency 
is that there is a decline in school enro lm ent. The 
Finance M inister should know that as he also comes 
from the South. I have seen reports, I do not know 
whether they have been checked. Even in the health 
system, because of lack of growth in the economy, they 
have started suffering and coming down from whatever 
they have achieved.

SHRI P. CHIDAMBARAM : Those facts are wrong. 
Kerala’s growth rate in the last three years has been 
one of the highest in India. The fact is, school enrolment 
is d e c lin in g  because^ of the  d e c lin in g  g ro w th  in 
population. The number of children has declined and 
that is why school enrolm ent is declining in absolute 
numbers. But there is no child in Kerala who do not go 
to school.

«

SHRI V.V. RAGHAVAN : That is exactly what my 
point is. We are being punished for what we have 
achieved in this infrastructure
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So. economic federalism , as has been coined by 
ou r F in a n ce  M in is te r, can so lve  the  p ro b le m  of 
c o n tra d ic t io n  as fo u n d  b e tw e e n  c e n tr ip e ta l and 
centrifugal forces in our country. So, I would appeal 
through you. Sir. that many things can be said on this 
Budget. I will not take much of your time to conclude my 
speech. I will appeal in this fashion that I have said so 
many words and I have also heared so many valuable 
words on this Budget. But the words cannot judge the 
merit of the Budget, only the deed can judge the merit 
of the Budget. I would appeal to the hon. F inance 
M inister to act in this fashion.

Hundreds and thousands of to iling masses working 
in the factories or in the sick industries are looking 
forward to the mercy of this Parliament, to the mercy of 
the Finance Minister, to the mercy of this House. They 
are waiting for the Budget. What are we doing for them? 
H undreds of workers are unfed and unpaid. All the 
doors are closed for them and they are thrown on the 
streets to die to starvation. This is the situation of the 
workers of the sick industries. W hat is the Finance 
M inister suggesting for them 7 He has already suggested 
that something would be done in the W inter Session. In 
the W in te r • S ess ion , he has p ro p o se d  to b ring  a 
com prehensive policy for the revival of sick industries. 
But these people cannot wait for the W inter Session 
They demand something im mediately from the mercy of 
this House and the mercy of the Central Government.
I would appeal on behalf of these starving toiling people 
of the sick industries and public sector undertakings 
that please do something for them. Thunder comes and 
thunder goes. That is the rule of nature. A Government 
may come and a Government may go. That is the rule 
of history. But there is a rule of mankind that people will 
remember you for a long time. If you do something, if 
you come forward with the spirit of your coalition, then 
people will remember you for ever. I shall be happy if 
the hon. Finance M inister is really faithful to the unusual 
co m p le x  m a n d a te  of the  p e o p le  fo r p ro v id in g  a 
Government which is comm itted to secularism , which is 
c o m m itte d  to fo s te r  e c o n o m ic  g ro w th , w h ich  is 
com m itted  to enhance  soc ia l ju s tice  Our F inance 
Minister is really faithful to these dictates, to this unusual 
complex mandate of the people given in the last Lok 
Sabha elections. I think he will remember it. he will 
consider it, he will give due attention to it and raise the 
budgetary a llocation for the starving toiling masses of 
the sick industries and the public sector undertakings. 
Thank you.

SHRI CHITTA BASU (Barasat) : Sir, I rise to extend 
my support to this Budget presented by the hon. Finance 
M inister on behalf of the United Front subject to certain 
comments which I propose to make. The suggestion 
which I now propose to make is in the larger interest of 
the common masses of our country, in the larger interest 
of the su s ta ined  un ity  of the U n ited Front and in 
opposition to the evil forces of communalism and fascism 
and also against the anti-people, p ro-im peria list and

pro-landlord policies pursued by the Government of the 
earlier days.

Sir, I am firm ly convinced that the the United Front 
w hich rep resen ts  the en tire  spectrum  of the Left, 
democratic and central forces of the country can alone 
deliver the goods for the common masses of this country 
in the stride towards prosperity, in the stride towards 
rapid industrialisation and in the stride towards removing 
the social, cultural and economic backwardness that 
we suffer from.

Sir, this Budget - I think the hon. Finance M inister 
will agree with me-reflects some uneasy and worrisome 
co-existence of continuity and change. I quite appreciate 
that the people of our country gave the mandate clearly 
for change in polic ies. Therefore, the overw helm ing 
mandate being for the change, the Budget, had it been 
truly faithful to the mandate, would have brought in its 
wake a large number of changes in the policies. But Sir, 
with all humility, I want to point out to the hon. Finance 
Minister, who is one of the architects of the CMP, that 
the continuity is more pronounced than the change. The 
changes are there I do not say that there are no
changes. But changes are half-hearted, halting and full
of doubts. Therefore, what the people would have been 
happy to know is that the changes are rapid, changes
are with the perspective and changes are w ith the
prospect of a better and happier life for the common 
masses of our country The aspect of the continuity is 
more than the aspects of the change. This is not in 
fu lfillm ent of the poeple's mandate that brought us to 
this great and august House. Sir. the Finance M inister 
has laid down the objectives of his Budget Speech. On 
this score I am happy to quote him .

"To rem a in  s te a d fa s t on the  co u rse  of 
economic reforms and libera lisation aimed 
at accelerating economic growth.”

Sir, this means the worrisome continuity and this 
worrries me As many of my colleagues have already 
pointed out. what do they really mean by that economic 
reform for which they promised to remain steadfast. The 
economic reforms which were introduced in July, 1991 
are nothing but the prescription of the World Bank. I am 
very sorry to use these words because I know that our 
Finance M inister is very touchy about it and many of 
our Members are also very touchy about this. That is 
the prescription made by the Fund and the Bank for 
liberalisation, g lobalisation and privatisation, and again 
in collaboration with the privatised units or privatised 
entities with the im perialists or the MNCs. If that is the 
course of reforms, then, with al! humility. Mr. Finance 
Minister, I beg to differ from you. Faster economic growth 
cannot be viewed or cannot be discerned being isolated 
from the social, economic and political interest of the 
masses.

Mere growth is not desirable. It is not merely the 
developm ent which is important. But the question that 
arises in my mind is: growth for whom? Prosperity fo-r
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given I welcome it. He has recently paid a visit to Ladakh 
region and sanctioned a grant of Rs. 16 crore which is 
mainly meant for water supply schemes.

I have one com pla in t also. He knows that our 
Congress Government sanctioned last year a Ladakh 
Autonom ous Hill D evelopm ent C ouncil. E lections for 
this are being held. In this connection I had made a 
request to the hon ’ble Prime M in is te r to extend an 
a ss is ta n ce  of Rs. 50 c ro re  fo r p ro v id in g  b u ild in g  
infrastructure and com m unication facilities for the newly 
constituted council but he sanctioned only a sum of Rs.
16 crore. I don t know how he was briefed because in 
my op in ion  he cou ld  not pe rhaps unde rs tand  our 
requirement. The Leh and Kargil two districts are in my 
Parliamentary Constituency and one has Autonomous 
C ounc il but o the r has no such C ounc il. We had 
demanded a sum of Rs 50 crore for the developm ent 
of infrastructure but he sanctioned Rs. 16 crore only 
which is to be divided between Leh and Kargil on 50- 
50 basis. During the regime of Farruq Sahib and Shiekh 
Sahib this tradition of 50-50 .was in vogue and perhaps 
the same line has been followed by the Prime M inister 
This has created some resentment between these two 
districts and it is continuing. 18.00 hrs.

You have given us a Council and we want more 
funds should be made available for the developm ent of 
the infrastructure in Leh My Parliam entary Constituency 
is spread over an area of 65000 sq km. of which only
14,000 sq km is in Kargil d istrict and the rest of 51.000 
sq km is in Leh

The P lann ing  C om m iss ion  does not g ive  any 
consideration to the area while fram ing various plan 
schemes but I want the schemes should be area-based 
and not population - based because the Plan is too the 
developm ent of the area and not for the developm ent 
of population, a lthough we have more population in 
Leh, I want more funds be made ava ilab le  for the 
developm ent of the area because the population based 
developm ent goes against our National fam ily W elfare 
Programme So population based funding is not correct.

MR. DEPUTY SPEAKER : Namgyal ji, how much 
more time you would like to take because it is going to 
be 6 o ’clock now and if you want to speak for sometim e 
more than I will have to seek the approval of the House

SHRI P. NAMGYAL Sir. I would like to speak for 15 
minutes more

MR. DEPUTY SPEAKER ; No, it is too much. You 
may speak for 5 minutes more.

SHRI MANORANJAN BHAKTA : Mr Deputy Speaker. 
Sir. you can give him as much time as he needs to 
make his speech and thereafter you can adiourn the 
House.

MR. DEPUTY SPEAKER . No, I will have to take the 
Pleasure of the House.

SHRI P. NAMGYAL : Mr. Deputy Speaker, Sir, please 
9've me ten m inutes more because I want to go to my

C onstituency today itself after com pleting my speech. I, 
therefore want to complete my speech today itself.

MR. DEPUTY SPEAKER : You can speak for 5 
m inutes more.

SHRI P NAMGYAL : Sir, I will not be able to make 
my speech in 5 minutes. Kindly give me 10 minutes 
more.

MR. DEPUTY SPEAKER : All right I extend the 
House for 10 minutes with the leave of the hon’ble 
M em bers. You p lease com plete  your speech in 10 
minutes.

SHRI P NAMGYAL : Sir. we had demanded special 
one-tim e-grant of Rs. 50 crore for Ladakh Autonomous 
C o u n c il and he can g ive w h a te ve r he co n s id e rs  
appropriate. I am not rigid and will not insist of Rs. 50 
crore. He can give us whatever is possible. We are 
prepared to accept even Rs. 40 crore but I will request 
the hon’ble Finance M inister to arrange for the grant 
in w h a te v e r m a n n e r he deem s fit, I know  the  
hon’ble Finance M inister can spare this much amount 
for us.

My second point is about road communication. The 
Janskar division of Kargil district remains cut off for of 
9 months in a year. Not only from Other parts of the 
world but from Ladakh and Kargil themselves because 
of heavy snowfall. The Departm ent of Economic Affairs 
had re com ended  a Rs. 60 c ro re  p roposa l to the 
Government of Japan under Buddhist area programme 
which is covered under Japanese Economic Assistance 
under O.F.C. This proposal envisages construction of 
roads but we have been given to understand that Japan 
Government has not taken any decision in this regard 
so far. I request the hon'ble Finance Minister to send a 
second request to the Japanese Government on behalf 
of Government of India Sir. if this road is sanctioned 
and constructed we will have an all weather road and 
our area which remains cut off for 9 months at present 
will remain open through the year.

Sir. sim ilarly we have Varila road which is a strategic 
road and we had made a proposal for its construction 
by B o rd e r R oads O rg a n is a tio n . He know s th a t 
Pakistanis are preparing to occupy Siachm and this 
Varila road is very important for connecting the Siachm 
area. This road has to be constructed afresh by the 
Border Roads Organisation. I will request that this should 
be given a serious thought.

Mr. Deputy Speaker. Sir, I would now like to submit 
about income-tax. Shri Chidambaram ji is aware that 
Ladakh area was exempted from income tax liability 
from 1982 to 1988-89 and this exemption is extended 
after every 5 years. In 1989 the Janata Dal Government 
was in power and this scheme was dropped perhaps, 
because of their ignorance Since then, it has become 
a continuous source of harassm ent because the local 
populace do not have the status of income-tax payee 
He knows that their economic condition was not good






